e o BEFORE THE AD.IUDICATING AUTHORITY
- NATIONAL COMPANY. LAW TRIBUNAL
- AHMEDABAD BENCH
COURT1

' c P. (| B) No. 169/7/NCLT/AHM/2019

' Coram Hon’ble Mr MADAN BHALCHANDRA GOSAVI MEMBER (JUDICIAL)
- -Hon’ ble Mr VIRENDRA I(UMAR GUPTA MEMBER (TECHNICAL)

Name of the Company:  Canara Bank

Vs
Nakoda Ltd

‘Section: I - Section 7 of the Insolvency and Bahkrﬁugtcy Code

Pleadlngs are complete

Matter stands adJ ourned for hearmg on 03 08 2020

| - MEMBERT(T'¥ -HNICAL)H L

(JUDICIAL)
Dated thlS the 7th day f July 2020 .



